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(for judgnent)

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Cvil Appeal No. 3609 of 1998@@
6660000006600 000066060000006060:
Jayal akshmi Coel ho Appel | ant
VERSUS
Gswal d Joseph Coel ho Respondent
(HEARD BY HON BLE MOHAPATRA AND BRI JESH KUMAR, JJ.)
Date : 28/02/2001 This Petition was called on for judgnent today.
CORAM :
HON BLE THE CHI EF JUSTI CE

HON BLE MR JUSTICE R C. LAHOTI
HON BLE MR JUSTI CE BRI JESH KUVAR

For Appel | ant Rakhi Ray, adv. for

Ms.
Ms. Bina Gupta, adv.

For Respondent M. A S Bhasne, adv.

The Court nmde the follow ng

Judgnent
................ e I J
. SP2
Hon'ble M. Justice Brijesh Kumar pronounced
the judgnent of the Court.
The appeal is allowed in ternms of the
signed judgnment. There will be no order as to costs.
Report abl e. @@
Ccceeceeeccee
. SP1
(Kanchan Jai n) (Prem Prakash)
AR- cum PS Court Master

Signed judgnent is placed on the file.



